
(Received the assent of the Governor General on the 5th 
April, 1937.) 

An Act to amend the Indian Red Cross S&ciety 
Act. 1920, for certain purpores. 

W H E R E A S  i t  is expedient to amend the Indian 
Red Cross Society Act, 1920, for the purposes 

hereinafter appearing ; It is hereby enacted as follows :- 

I. This Act may be called the Indian Red cross saorttiu,, 
Society (Ame~ldment) Act, 1937. 

2. Section 8 of the Indian Red Cross Society ~ c t ,  Amendment 
of section 8, 1920 (hereinafter referred to as the said Act); shall be A ct XV of 

re-numbered as sub-section (I) of that seot,ion, and to lg20. 
that section as 80 re-numbered the following sub-sections 
shall be added, namely :- 

(2) The Governor General in Council may, by 
l lo t~ca t ion  in the Gazette of India, dl.ect 
that. any Province, State or other part of India 
specified in the first column of the Second 
Schedule shall be excluded therefrom or that  
any Province, State .or other part of India not 
specified therein shall be included therein and 
that the percentages specSed in the third 
column of the said Schedule shall be varied as 
required by any such exclusion or inolusion --. 

On the issue of a notification under sub-section 
(2) the Second Schedule shall be deemed to be 
amended in accordance with such notification. 

( 4 )  Nb notification under sub-section (2) shall be 
made without the consent of every Branch 
committee constituted in the Pmvinces, Statee 
and other parts of India for the time Leing 
jsciuded in the Second Schedule :I 

Price anna I or l q d .  



3. For the Second Schedule to the said Act the :;:,"?tion 
following Scherlule shall be substit,~lted, namely :- Schedule Lhe Second for 

t 6  SECOND SCHEDULE. Schedule to , 
Aot XV of 
1020. 

(See section 8.) 

Statement showing contributims nmde by Provinces and 
States in India to the Central " Our Day" Fund and 
the approximate percentwe of their claim on the intereat 
on the Capital Fund of the Joint War Committee, 
Indian Branch. 

Approximate 
Amonnt petcentage of 

. N ~ ~ ~ ;  of provinces, States, eta. claim on the 
cont~ ibution. interest of \ Of i Capital Fund 

United provinces . . 
8-16 Hambay . . . . 

\llestern India Stat.es . 
Wnd . . . + .  

P u n j a b .  . . . 
Central Provinces . 
Bihar . . . . 
Orissa . . . 
Madras . . . . 
Rajputana . . . 
Cehtral India . . . 
Gwnlior . . . . 
North.West Frontier . 
Hyderabad (Deocan) 

Mysore . . . . . 
K d m i r  . . a . 1 08 
Raroda . . . . * 5 4  
D e l h i  , . a - .. - 


